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UNION OF INDIA & ORS,

' For the applicants 3 Mr., Samir Ghosh, counsel

for the'respondents '3 Mrs, U, Sanyal, coimsel

“Heard on 1 30,09.99 S Oxder on t 30.09.99
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| Heard ld; counsel for both .éide's.
2.  Ld. cownsel, Mrs. U. Sanyal appearing on behalf of the
alleged contemner submits that the respondénts in O,A, have
complied wifh the dimcﬂons of this Tribunal and therefore,

N\,

the matter may be dlsposed of,

- 3.  Ld. counsel, Mr, Samir Ghosh appearmg for the applicant '

sulmits that he has no insgtruction from his client regarding
this matter. A . |

4. In view of the above, the applicatlon is dl&‘posed of
(ﬁg&;ar.ding no costs. _ o ‘
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